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Standard Fire and Special Perils Insurance Policy

Properties under Consignment, Care, Custody and Control

Notwithstanding anything to the contrary, it is hereby agreed and declared that certain items of the
property may be subject of hire purchase, lease or other agreements and the interest of the other
parties to these agreements is noted in this insurance, the nature and extent of such interest including
other insurance to be disclosed in the event of loss, destruction or damage.

These may also include all real and personal property of every kind and description belonging to the
Insured or to others (including bJJt not limited to goods under conSIgnment held in trust or o’n lease or
paid for awaiting delivery) for whlch the Insured may be held Ilable for loss or damage whlle in their

care, custody or control.

Unit 102, 1st Floor, Raheja Titanium, Off Western Express Highway,
Goregaon (E), Mumbai - 400063



